
CENThAL ADWINISTRATIUE TRIBUNALS PRINLIPAL BENCH

m No. 1231/91

Hon'tale Shri A.U. Haridasan, Vice-Chairman (3)
Hon'ble Shri R.K, Ahooja, P1t.mber(A)

New Delhi, this 9th day of October, 1995

Shri Prem Prakash

S/o Sh.Ram Prasad,
7fc»-A Block Pandau Naijar
Patparganj Road
D.lni-1100g2.

{ JIdne )

l/Brsus

Union of India s through

1, Secretary
nin, of Peisonnel and Public

Grieuanctis and Pensions

(beptt, of Personnel & Trg.)
North Block

New Delhi,

2. Secretary
flinistry of Information and Broadcasting
Shastri Bhavan

New Delhi,

3. Sh. P.K. 3 sin
Section iOfficer

Min, of Information and
Broadcast ing
Shastri Bhavan

New Delhi,

( None )

ORDER (Aral)

Applicant

Responoents

Hon'ble Shri A, V. Haridasan, Uice-Chairman (3)

None for the applicant though the case has been taken

up twice. It appears that the applicant is not intL-rested

in prosecution of the_c_ase. Hence the application is

dismissed for.non-prosecution and leauing the parties to bear
. /own,^

-their/coste,

A

( R,K, At^ja)-
flember (A)

'̂Sachdeua j

( A,V, Haridasan)_
Uice-fhgirrnanX3)


